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Title: Introduction of the Jallianwala Bagh National Memorial
(Amendment) Bill, 2019 (Bill Introduced).
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On this issue, my Party had also opposed the Bill when it was
brought in the last Lok Sabha. The problem is that there are two
substantive grounds for not introducing the Bill without change. The
first 1s that the Bill removes the President of the Indian National
Congress from the Jallianwala Bagh National Memorial Trust. So, this
makes it an arbitrary action because the very reason why this Bill was
moved in the august House by Dr. Ambedkar in 1951 was to make the
Congress President an ex officio trustee because of the intimate
connection between the history of the Congress and the history of the
Trust. Without the Congress Party, there would be no Jallianwala Bagh
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Memorial. The British would try and convert it into a bazar. We are the
ones who raised the money, built the memorial and the fact is, therefore,
that it is a denial of the heritage of the country of the Freedom Struggle

and therefore, it must be stopped.

Secondly, there is also a technical objection to the Bill in its
present form which 1s that it empowers the Central Government to
remove nominated trustees before the completion of their terms without
assigning any reason. This 1s another arbitrary act. This power can easily
be used to remove trustees who do not agree with the Government’s
views or the ruling party’s views. The Government should not fear
accountability. This is a national heritage. We have no objection if their
nominees are there; they should not object if the President of the
Congress Party is there. The point is that this is the national Freedom
Struggle that we are commemorating in this historic site. Please, in this

centenary year, do not betray our history and our heritage.

Thank you.
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